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Crisis in handloom industry of • 
Kerala

3906. SHRI SKARIAH THOMAS: 
Will the Minister of COMMERCE be 
pleased to state;

(a) whether it is a fact that the 
handloom industry in Kerala is fac
ing a crisis due to the lack of export 
outlets; and

(b) if so, the steps taken in this re
gard?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHED ALAM KHAN):
(a) According to the Government of 
Kerala, the handloom industry in 
Kerala is facing difficulty due to 
higher level of wages and compara
tively cheaper products of the neigh
bouring States,

(b) The problem has to be tackled 
mainly by the State Government as 
minimum wage is fixed by the State 
Government.

Smuggling of morphine and opium 
from Alkaloid factories at Ghazipur 

and Neemuch

3907. SHRI TRILOK CHAND:
PROF. AJIT KUMAR 

MEHTA:
SHRI RAJESH KUMAR 

SINGH:
SHRI CHHOTEY SINGH 

YADAV:
Will the Minister of FINANCE be 

pleased to state:
(a) whether it is a fact that smug

gling of morphine and opium, tJie 
production of which is totally control
led by Government, has beai regu
larly going on from the alkaloid fac
tories at Ghazipur (UP) and Neemuch 
(MP) with a link with Mafia;

(b) if so, details thereof stating 
the quantity and the value of mor
phine smuggled out of these factories 
in 1978-1979 and 1980;

(c) whether Government have 
made any inquiry into the contmuous 
smuggling of morphine and opium 
from these factories; and

(d) if sO, result thereof and the 
action taken by Goverrtment in the 
matter?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA): (a) No, 
Sir. However, a few stray cases in
volving pilferage of small quantities 
of morphine and opium from the Gov
ernment Opium and Alkaloid Facto- 
ies , Ghazipur and Neemuch have been 
detected during the past 3 years,

(b) The number of cases of pilfer
age, the quantities and value of 
morphine involved are given below:

Year No. o f Quantity Value in 
eases o f  mor- Rs.

phinc (semi- 
rrfined)
(in Kg.)

1978 . Nil Nil Nill

»979 2 0-475 >394

1980 3 1-213 3561
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(e) aoid (d). All cases of pDfer- 
age of opium and morphine from 
these factories are thoroughly inves
tigated and appropriate action is taken 
agaimst the persons involved. The se
curity arrangements in the factories 
are also reviewed and tightened 
suitably to prevent and thefts or pil
ferages of these materials.

Growth of Tea Industry

3908. SHRI CHIRANJILAL SHAIl- 
MA: Will the Minister of COM
MERCE be pleased to state;

(a) whether it is a fact that high 
level taxation of the tea industry by 
the Central ajid State Governments 
has hampered the growth of tea in
dustry; and

(b) if sô  steps taken or proposed 
to be taken to encourage the growth 
of tea industry?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED AIJVM KHAN):
(a) The tea industry has recently 
been affected by higher cost of pro
duction v/hich includes taxes paid to 
the State and Central Governments.

(b) (i) Various long, medium and 
short term measures such as exten
sion planting/replanting, replacement 
planting, creation of drainage and ir
rigation facilities, adoption of scienti
fic cultural practices adequate fertili
zer application have been adopted for 
which Tea Board is providing finan
cial assistance to the growers^ under 
its various schemes.

(ii) A national meet on Tea indus
try was arranged in New Delhi on 
the 3rd and 4th August^ 1981. It has 
recommended a package of fiscal re
liefs both at the Central and State 
levels which are being examined.

(iii) l\\ the Central Budget of 1981- 
82, the Monetary Ceiling Limit for 
cost of T»lanning for the purpose of

Grant ©f - the develppment allowance 
at a rate of 50 per cent of the cost of 
planting Tea Bushes oti land which 
had previously been abandoned or 
which has newly been brought under 
Plantation was raised to Rupees
30.000 per hectare for Tea Gardens in 
Plains, Rupees 35,000 per hectare for 
Tea Gardens in the Hilly areas ether 
than Darjeeling district and Rupees
40.000 per hectare for Tea Gardens i'l 
Hilly areas of the district of from 
Rupees 10,000 per hectare.

(iv) In the Central Budget of 1981- 
82, the rate of Surcharge on Income 
Tax in the case of all categories of 
companies has been reduced from 7.5 
per cent to 2.5 per cent of the Income 
Tax.

Captive coking coal mines of private 
sector steel mills

3909. PROF. K. K. TIWARI; W ill 
the Minister of STEEL AND MINES 
be pleased to state:

(a) whether it is a fact that certain 
private sector steel mills have their 
own captive coking coal mines; and

(b) whether these mines yield 
sufficient quantity of coal to meet the 
requirement of the steel mills in the 
private sector?

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Tata 
Iron and Steel Co., the only integra
ted steel plant in the private sector, 
has its own captive coking coal mines.

(b) The present supplies (1980-81) 
from TlSCC^i captive collieries to its 
steel plant &re 60 per cent of its re
quirement, The balance including a 
small quantity of blendable >̂ oal is 
purchased from CIL/BCCL. As a re
sult of its expansion project at Weist 
Bokaro, TISCO will soon become self- 
sufficient in coking coAl except for 
small quantities of blendable coal 
which they will hav© to obtain from 
outside sources.
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